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BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 1155/2024
(I.A. NO. 443/2024)

KAUSHALENDRA KUMAR ... APPLICANT
VERSUS
UNION OF INDIA & ORS. ...RESPONDENT(S)
INDEX
S. PARTICULARS PAGE
NO. NO.

NATIONAL GREEN TRIBUNAL

1. BRIEF RESPONSE BY R-11, DISTRICT MAGISTRATE,
HAPUR, UTTAR PRADESH IN COMPLIANCE WITH

ORDER DATED 13.01.2026 PASSED BY THE HON’BLE

1

2. A COPY OF THE LETTER DATED 02.02.2024 IS

ANNEXED HEREWITH AND MARKED AS ANNEXURE-

3. A COPY OF THE LETTER DATED 19.03.2024 IS
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